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CENTRAL ~OMINISTRMTIVE TRI BUNAL 
ALL AHAdAO l:J£~CH 

ALLAH A BAO 
•*•* 

Ori9inal Application f\o . 1180/2003 

Date~: This the 04th day of June, 2004 

HON'BLE MR. JUST ICE s .R.SINGH,v.c. 
, HON'BLE MR . O. R. TIWARI A.M . 

1. Shag Ch andra Me ena , 
S/ o Shri Raju Ram Meena, 
R/o Hou&e No . 31/9 5 , Mohan Babu,Sharma 
Pr em i s fl "l , K erg h a r a , Ag r a ( U • P • ) 

2. Ghan Shyam Meen e , 
S/c Shri Ram Phoo l ffleena, 
R/o Moh an Br bu Sharma 
Premises Katghara , l\gea(U .f:.) 

3. Oharam Singh Meena, 
S/o Shri Hullar Ram, 
R/o Mohan 9abu Sharma Fremises, 
Katgh& r a , AgrA (U.P.) 

4. Mukesh Ch andra Mcena , 
S / o S r i fi am n a t a n ~1 e i= n a , 
R/o Mohan Ba bu Sharma Premises , 
Katgha ra, AgrA (U,P. ) . 

0 ~E N CCilll RT _ ...... ~ _._ ___ _ 

• •• tlpp lic2n ts. 

By Advocate : Shri S.K.Pandey 

Versus 

1. Uni on of India throu~h Secretary 
Min·stry of Water Re ~ourc es, New Delhi. 

2 • Su per ten di n g En gi nee r, 

• 

' 

riydrolGg. al Observation Circle, I 
Centr a l Water Cornmision, A-17, Sector 56, NGIOA . 

3. Executive~ngineer , 
Lower Yamun2 Divi s ion, 
Centra l Wa t e r Commi ssion, 
C, Mo. 40Ll-409 , Sector-1 2, 
Ava f.1 Vikas Colony, AgrA \ U.P.) 

4. Gy an Ch andra S/o Bhadole 

5. 8Ram es h Cha ndr a Gautam, S/o Ram Narain , 

6. Charan O~~ , S/o Gauriya 

7. Pooran Lal S/o Sri Chaitu La l. 

Renponcent Nos . 4 to 7 are worki ng 

and Pos ted under Executive lngineer, 
Central ~a ster Comm i s sion, 

lower Yarnuna Division, Sector - 12, 

Quarter ~o . 404-409 Avas Vik as Colony, 
Agra - 282002. 

• •• Respondents . 
' 

By Advocate : Shri N.C.Tripathi. 
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Py Hon'bl e Mr. Ju s tice S.R.Singh , V.C. 

He 8rd Shri s.K.Pandey, le arned couns e l f or the 

app lic ant 3nd pe ru sed the ple ~dings . 

2. Th e a pplicants, it appears, we r e appoi nted as 

Season a l Khalasi by iden ti ca lly worded separate orders 

d o t ed 24 . 6.2003 f or specifi ed dur a tion of 01 .7. 2003 to 

30 . 9 .2003 a nd by identically word dd im pugned ord&rs 

dated 30 . 6 .2003 p assed se pa rLJtely, the:: dppointment 

• 

or de r s i ssued in favour of app lic ~nt s , have been cancelled 

on • adm ini s tr a tive grounds '. The 2pplicant s hav~ pr ayed f or 

stayi n g of the sai d o rder s and alba f or i ssuanc e: of' a 

direction t o t he r espondent ::; to c on s ider them f or 

r egu l a ri sation uga inst vac ant posts of Kh a l asi. 

3 . Having heard Shri S.K.Pa nd ey , le arn~d couns el for 

the app lic a nt s , we ::i r e of tne view th at so far the r el i ef 

of ~u a shin g of i mpugned order i s c onc erned , suffi c es i s 

t o s ay that the sei d r e li e f ha s been rendered infructuou s 

mad e vi de 

of time on 

t he fact that even otherwi se the 2ppoin t me n t 

r d~4.~003 c ame to a n e nd by efflux 

30 . 09 . 2003 L the appl icBnt$ ~ppointment be ing 

seasona l in na ture, they c an n ot be sai d to have acq uired 

a ny ri ght to the ~ os t. 

4 . So f a r ns the relief of regul a r i s& ti on is c onc e rned 

th e a pplicants have pla ced reli anc e on circula r da ted 

22 .6.1988 and u rged th a t they a re ~ntitled to be c c ns ide r ed 

f or re g u l o r i s a ti on i n a cc or d an c e w i th th e s a i d c i r cu l ar • 

Having consi dered their submission we are pe r suaded t o 

di spose of thi ~ applic a ti on 1,1ith a dir ecti on that in 

c ase the applic ants prefer r ep r esentations seeking 

r egu l Ari sa ti on and produc e the s cheme, i f an y, vi su a li s ing 

re gul ariflation, the Executive Enginee r i. e . respondent 

no.3 s h a ll c ons ider the re pr esAnt n tion s fil ed by the 
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applicants and take appropriat2 decision wi th r espect 

to the ?pp lic ant' s claim for regularication by means of 

s p o~ki ng order within a period of 3 months fr om tho dote 

of r eceipt of representations. Th e applic a nt ~ may file 

A joint r epresent8tion . 

s. Th e o. A. i s di 13posed of accordingly with no order 

as to costs. 

Member-A V ic&-Ch airman 

Bri jesh/-
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